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: Mr. S.R. Beniwal, present, for the applicant.
Mr. Vinay Chhipa, present, for respondents.

Apparently, the applicant could obtain an
employment under the same Government, therefore, his
relief having been gratified and therefore there is no point
to keep the matter pending.

Accordingly, the OA is disposed of with a liberty
to the applicant to raise the matter again, if he is not

satisfied with the relief,
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